
14.00 hrs

The Lok Sabha re-assembled at Fourteen of the Clock.

(Shri Dilip Saikia in the Chair)

? (व्यवधान)

माननीय सभापति : कृ पया, आप सभी लोग बैठ जाइए ।

? (व्यवधान)

14.01 hrs

MATTERS UNDER RULE 377*

 

माननीय सभापति : माननीय सदस्यगण, जिन सदस्यों को आज नियम 377 के  अधीन मामलों को उठाने की अनुमति प्राप्त

हुई है, वे मामले के  अनुमोदित पाठ को व्यक्तिगत रूप से 20 मिनट के  भीतर सभा पटल पर प्रस्तुत कर सकते हैं ।

? (व्यवधान)

14.02 hrs

At this stage, Shri Abhay Kumar Sinha, Shri Shafi Parambil, Shri E. T. Mohammed Basheer and
some other hon. Members came and stood on the floor near the Table.

 

? (व्यवधान)

Regarding Need to recognize the aborigines of Santhal Parganas as

Scheduled Tribes- Laid

 

DR. NISHIKANT DUBEY (GODDA): I want to place a piece of great historical record ? a book titled:

?The Little World of an Indian District Officer?, written by R. Carstairs and published by Macmillan &

Co., London in 1912. In this book there is a detailed, historical record of the fact that the Santhal

Parganas was created and named in 1855, and thus was the youngest of the Bengal districts. The

writer provides a wounderful account and description of the Ghatwals (guardians of the passes) and

the Khetowrie (Khetauri) and how at the time of the Permanent settlement in 1790, every part of the



territory was occupied. This details that at the time of the Permanent Settlement there was NOT a

single Sonthal in the whole of this area. ?Bhunyas, Khetowries, Hindoos, Mahomedans, Highlanders

? yes, but Sonthals, no?. It is a fact that when these findings were recorded and when the book in

question was published, the dispensation of Scheduled Castes and Tribes did not exist in the

context of what it means administratively today. Thus the aborigines of the region are the ones who

are deprived of their rightful status and claim to be recognized as Scheduled Tribes.


